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RECORD OF PROCEDINGS

The petitioner, NTPC has filed this petition for revision of order dated 23.5.2012 in
Petition No. 270/2009 for approval of tariff of Auraiya Gas Power Station (663.36 MW) for the
period from 1.4.2009 to 31.3.2014, based on the 2009, Tariff Regulations.

2. Due to paucity of time the matter could not be taken up for hearing. The Commission
directed the parties to complete their pleadings in the matter, prior to the next date of hearing.

3. The petition shall be listed for hearing on 25.9.2012.

By order of the Commission

Sd/-
(T. Rout)
Joint Chief (Law)



